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पेंशन ननधि विननयामक और 
विकास प्राधिकरण (PFRDA) 

अधिकारी शे्रणी ‘ए’ (सहायक प्रबंिक) की भर्ती हेरु्त ऑन-लाईन परीक्षा - चरण ।।  

सामान्य, वित्र्त एिं लेखा, सूचना प्रौद्योधिकी, अनुसंिान (अर्थशास्त्र), अनुसंिान (सांख्ययकी), बीमांककक, विधिक, राजभाषा  
 

चरण-।। की ऑनलाइन परीक्षा केिल उन्हीं उम्मीदिारों के ललए होिी ख्जन्हें चरण-। की परीक्षा के पररणाम के आिार पर 
शॉर्थललस्त्र् ककया िया होिा। 
यदद आपन ेदो वििाओं के ललए आिेदन और क्िालीफाई ककया है, इस पररख्स्त्र्र्ती में आपको एक ही सर में दोनों वििाओं के 
पेपर 2 में उपख्स्त्र्र्त होना होिा । (हालांकक बुलािा पर जारी करर्त ेसमय केिल एक ही पजंीकरण क्रमांक (निीनर्तम) का उल्लेख 
ककया िया है र्तर्ा एक ही रोल नम्बर प्रशासननक उद्देश्य के ललए उत्पन्न ककया िया है।) दोनों वििाओं के नाम बुलािा पर पर 
अंककर्त होंिे । 

सूचना पुख्स्त्र्तका  

इस पुस्तिका में आप देन ेजा रहे हैं उस ऑनलाइन परीक्षा संबधंी विविध पहलुओ ंके ब्योरे और संबंधधि विषयितिुओ ंके बारे में महत्िपूर्ण 
ननदेश हैं। आपको इस पुस्तिका का ध्यान स ेअध्ययन करन ेकी सलाह दी जािी है क्योंकक इसस ेआपकी परीक्षा की िैयारी करन ेमें सहायिा 
ममलेगी।  

इस ऑनलाइन परीक्षा में ननम्नानसुार ितिुननष्ठ प्रकार की बहुविकल्प प्रश्नािमलया ंहोंगी : 

पेपर वििा/विषय 
प्रश्नों की 
संयया 

अधिकर्तम 
अंक 

माध्यम अिधि 

पेपर  1 
सभी वििा के ललए : अंगे्रजी (िणणनात्मक परीक्षा) की 
लेखन कौशल परीक्षा 

3 100 अंगे्रजी 60 ममनट 

पेपर  2 

सामान्य वििा : िाणर्ज्य, लेखा,  प्रबंधन, वित्ि, 
लागि ननधाणरर्, कंपनी अधधननयम, अर्णशातर और 
पेंशन के्षर पर बहुविल्पीय प्रश्न 

50 100 

द्विभाषीय 

अर्ाथर्त 
दहन्दी और 
अंगे्रजी 

40 ममनट 

सूचना प्रौद्योधिकी, वित्र्त एि ं लेखा,  अनुसंिान 
(अर्थशास्त्र), अनुसंिान (सांख्ययकी), बीमांककक, 
विधिक और राजभाषा  : विशेष विषय पर बहुविल्पीय 
प्रश्न धारा स ेसंबंधधि है 

50 100 40 ममनट 

परीक्षा के मलए समय (पेपर 1 - 60 मिनट और पेपर 2 - 40 मिनट) 100 लमनर् है;  िर्ावप लाधगगं इन, बुलािापर संग्रहर्, ननदेश पढ़ना आदद 
के सदहि आपको परीक्षा तर्ल में लगभग 160 ममनट रहना पड सकिा है । दो विधाओ ं के मलये आिेदन और क्िालीफाई करने िाले 
उम्मीदिारों के मलये परीक्षा का समय 140 ममनट होगा। दोनों विधाओ ंके मलये पेपर 2 बबना ककसी विराम के प्रशामसि ककये जाएंगे। अंगे्रजी 
भाषा के अनिररक्ि सभी प्रश्नािमलया ंअंगे्रजी ि दहन्दी में उपलब्ध कराई जाएंगी । राजभाषा विधा के पेपर 2 के प्रश्न दहन्दी और / या अंगे्रजी 
में उपलब्ध होंगे। पेपर 2 के सभी प्रश्नों में बहुविकल्प होंगे। प्रश्न के पांच उत्िर में से केिल एक सही उत्िर होगा। आपको सिाणधधक उपयुक्ि 
उत्िर का चयन करना है और स्जस विकल्प को आप उपयुक्ि/सही समझिे हैं उस े‘माउस स्क्लक’ करना है । आपन ेस्जस विकल्प को स्क्लक 
ककया है िह उस प्रश्न का आपका उत्िर माना जाएगा । अगर आप गलत उत्तर देंगे तो दंड स्िरूप आपके अकंों में कटौती की जायेगी । ऐस े
ककसी भी प्रश्न के ननिाणररत अकंों में स,े जजसका आपन ेगलत उत्तर ददया है, दंड के रूप में 1/4 अंक काट मलए जायेंग े। 

ऑनलाइन परीक्षा के तकोर, ननम्न प्रकिया को अपनाकर ननकाले जािे हैं : 
(i) ितिुननष्ठ पेपर में गलि उत्िरों के मलए दंड लगान ेके बाद, सशंोधधि अंकों की गर्ना हेि ुप्रत्येक अभ्यर्ी द्िारा ददए गए सही उत्िरों 

की सखं्या पर विचार ककया जािा है । 
(ii) समीकृि अकंों की गर्ना हेि,ु विमभन्न सरों में हुई पद/विधा की प्रत्येक ितिुननष्ठ पेपर में, कदठनाई में सूक्ष्म अंिर, यदद कोई है, का 

ध्यान रखने के मलए अभ्यर्ी द्िारा प्राप्ि संशोधधि अकंों को समिलु्य ककया जािा है ।* 
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*अभ्यर्ी द्िारा ककसी भी पपेर में प्राप्ि समीकृि अकंों को सभी फॉमों के अकंों के वििरर् पर विचार करि ेहुए बेस फॉमण स ेसमीकृि ककया 
जािा है । 
नोट : कटऑफ दो चरर्ों में लागू होिे हैं : 
(i) अलग-अलग पेपर के अंकों पर 
(ii) कुल अकंों पर 
चरर्-III की परीक्षा के मलये बुलाये जान ेहेिु उम्मीदिारों को प्रत्येक पेपर में तििंर रूप स ेऔर कुल अंकों में स ेभी कुछ cut-off अंक सुरक्षक्षि 
करने होंगे। 
चरर्-III की परीक्षा में बुलाने हेि ुन्यूनिम cut-off अकं प्राधधकरर् द्िारा ररस्क्ियों की सखं्या के सबंंध में िय ककये जायेंगे। 
कृपया नोर् करें कक इस पुख्स्त्र्तका में ददए िए प्रश्न केिल उदाहरण हैं सिाांिपूणथ नही ंहैं । िास्त्र्तविक परीक्षा में प्रश्न अधिक कदिन या अलि 
प्रकार के भी हो सकर्ते हैं, ख्जनका कक यहााँ िणथन नही ककया िया हो । 
नमूने के कुछ प्रश्न यहााँ ददए गए हैं । 

नमूना प्रश्न 

पेपर 1 

अंगे्रजी (िणणनात्मक परीक्षा) की लेखन कौशल परीक्षा ननबंि, सार लेखन और बोि परीक्षा  

प्र.1. Write an essay on any ONE of the following topics 

  Three effective measures to eradicate illiteracy in India. Explain how the measures suggested by you will 

be effective. 

  It is often said that computerization results in unemployment. Do you agree? Explain. 

प्र.2. Write a précis of the following passage in about 150 words. Give a suitable title.     

 In this age, when the popular involvement in day-to-day matters in mounting, it is the electronic systems that 
offer us a potential service infrastructure which could, with careful programming, probably take care of a very 
large element of what we describe as mechanical, procedural governance without all the distortions, 
corruptions and harassments which constitute the daily misery of the average citizen. Of course, the electronic 
systems will only behave to the extent that they are properly programmed. But this is no impossible task today. 

 Once we move our minds beyond the mere use of the electronic revolution for business efficiency and higher 
profitabilities and apply it to the task of reducing the routine, repetitive activities of governance, we will 
conserve time and energy for more important and creative tasks. In other words, the electronic revolution can 
make for better and more effective handling of real everyday problems, additionally to providing the basic 
service of computerized information banks. Even in less developed conditions, the potential of the electronic 
network to take over a great deal of what is called bureaucratic “paper work” has been vividly demonstrated. 
Licensing system involving endless form filling in endless copies; tax matters which baffle millions of citizens, 
particularly those who have nothing to hide; election system which require massive supervisory mobilizations 
or referendums based on miniscule “samples” which seldom reflect the reality at the social base. At all these 
points, the electronic advantage is seen and recognized. However, we must proceed further. 

 It is possible to foresee a situation where the citizen, with his personalized computer entry card, his “number”, 
is able to enter the electronic network for a variety of needs now serviced by regiments of officials, high and 
low. Indeed, this is already happening in a number of countries. From simple needs, we will move to more 
complex servicing, and, ultimately, into creativity or what is called “artificial intelligence”. 

प्र.3. English Comprehension based on a passage. 

 Read the following passage carefully and answer the questions that follows.     

 In this age, when the popular involvement in day-to-day matters in mounting, it is the electronic systems that 
offer us a potential service infrastructure which could, with careful programming, probably take care of a very 
large element of what we describe as mechanical, procedural governance without all the distortions, 
corruptions and harassments which constitute the daily misery of the average citizen. Of course, the electronic 
systems will only behave to the extent that they are properly programmed. But this is no impossible task today. 

 Once we move our minds beyond the mere use of the electronic revolution for business efficiency and higher 
profitabilities and apply it to the task of reducing the routine, repetitive activities of governance, we will 
conserve time and energy for more important and creative tasks. In other words, the electronic revolution can 
make for better and more effective handling of real everyday problems, additionally to providing the basic 
service of computerized information banks. Even in less developed conditions, the potential of the electronic 
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network to take over a great deal of what is called bureaucratic “paper work” has been vividly demonstrated. 
Licensing system involving endless form filling in endless copies; tax matters which baffle millions of citizens, 
particularly those who have nothing to hide; election system which require massive supervisory mobilizations 
or referendums based on miniscule “samples” which seldom reflect the reality at the social base. At all these 
points, the electronic advantage is seen and recognized. However, we must proceed further. 

 It is possible to foresee a situation where the citizen, with his personalized computer entry card, his “number”, 
is able to enter the electronic network for a variety of needs now serviced by regiments of officials, high and 
low. Indeed, this is already happening in a number of countries. From simple needs, we will move to more 
complex servicing, and, ultimately, into creativity or what is called “artificial intelligence”. 

Q. (i) What does the term “bureaucratic paper work” refer to? 

Q. (ii) How has electronic revolution helped organisations in day-to-day activities? 

Q. (iii) What is “artificial intelligence”? 

पेपर 2 

वििा के सबंधंित विमशष्ट विषय के बहुविकल्पीय प्रश्न  

सामान्य वििा :  

इस विभाग के प्रश्न अतर्ायी रूप स ेननम्नमलणखि विषयों स ेसंबंधधि होंगे : 

िाणर्ज्य, लेखाकंन, प्रबंधन, वित्ि, लागि ननधाणरर्, कंपनी अधधननयम, अर्णशातर और पेंशन के्षर स ेजुड े

वित्र्त एि ंलेखा, सूचना प्रौद्योधिकी, अनुसंिान (अर्थशास्त्र), अनुसंिान (सांख्ययकी), बीमांककक, विधिक, राजभाषा  : 

इस प्रश्नपर में पुछे गए प्रश्न विविध पद के विशेषज्ञिा के के्षर से संबंधधि और अतर्ायी रूप से PFRDA द्िारा ददये गये पाठ्यिम पर 
आधाररि होंगे। 

प्रश्न पर I का वििरण िणथनात्मक प्रकार 

 1. यह परीक्षा के तििः जमा होने पर ितिुननष्ठ परीक्षा तििः शुरू हो जाएगी । 

 2. प्रश्न कंप्यूटर के िॉननटर पर दर्शाए जशएंगे । 

 3. एक बशर िें केवल एक प्रश्न दर्शायश जशएगश । 

 4. प्रश्न अंगे्रजी में होंगे और उनके उत्िर कीबोडण का प्रयोग करिे हुए उनके मलए ददए गए तर्ान पर टाईप करने होंगे । 

कृपया ध्यान दें : "टशइप करते सिय यदद आप 'स्पेस बशर' (Space bar) दबशत ेहैं और फिर 'एटंर क ं जी' (Enter key) दबशते हैं, तो 'कसार' 
(cursor) अगली पंक्तत िें नहीं जशएगश । हशलशाँफक यदद आप अंनति र्ब्द के त रंत बशद 'एंटर क ं जी' (Enter key) दबशत ेहैं, तो 'कसार' (cursor) 

अगली पंक्तत िें चलश जशएगश । आपको इस बाि पर भी ध्यान देना होगा कक यदद तपेस बार (Space bar)  / एंटर कंुजी (Enter key) को एक से अधधक 

बार दबाया जाएगा िो मसतटम (system) उसे एक की तरोक (single keystroke) मानेगा (यानी कक एक तपेस (Space) और एक एंटर (Enter) अगली 
लाइन में) 

 िस्त्र्तनुनष्ि प्रकार पेपर के दौरान ‘की बोर्थ की’ को ख्क्लक ना करें । 
(अ) ऑनलाईन परीक्षा पैर्थन का वििरण : 

(1)  परीक्षा ऑनलाइन अर्ाणि कंप्यूटर पर होगी । 

(2) अंगे्रजी भाषा के प्रश्नों के अनिररक्ि सभी प्रश्न अंगे्रजी ि दहन्दी में होंगे । राजभाषा विधा के पेपर 2 के प्रश्न दहन्दी और / या अगें्रजी 
में उपलब्ध होंगे। 

(3) सभी प्रश्नों में बहु विकल्प होंगे । प्रश्न के पांच उत्िर में स ेकेिल एक सही उत्िर होगा । उम्मीदिार के सिाथधिक उपयुक्र्त उत्र्तर 
चुनकर उस ेउस विकल्प को ‘माउसख्क्लक’ करना है जो उस ेउपयुक्र्त/सही लिर्ता है । ख्क्लक ककया िया विकल्प उस प्रश्न का उत्र्तर 
माना जाएिा । ककसी भी प्रश्न का उत्र्तर, अंकन के ललये र्तभी मान्य होिा जब उम्मीदिार ने उसको “Save & Next” अर्िा “Mark 
for Review & Next” के सार् सेि ककया हो । 
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(4) सिणर पर घडी सेट की गई है और आपके तिीन पर ऊपरी दांए कोन ेमें काउंट डाउन टाइमर आपके मलए परीक्षा पूरी करने के मलए शषे 
समय दशाणएगा । घडी पूरी िरह चल जाने पर परीक्षा का समय तििः पूरा हो जािा है आपको अपनी परीक्षा समाप्ि या सबममट नही ं
करनी है । 

(5) तिीन पर दांए प्रश्न पैलेट प्रत्येक िमांककि प्रश्न का ननम्नमलणखि में स ेएक तटेटस दशाणिा है : 

  

 ररव्यू के मलए माकण  तटणटस महज ररमाइंडर का काम करिा है कक आपने कफर स ेदेखन ेके मलए प्रश्न सेट ककया है । ररव्यू के मलए माकण  
ककए गए प्रश्न का उत्िर चुना जािा है िो इस उत्िर पर अंनिम मलू्यांकन में सस्म्ममलि ककया जाएगा । 

(6) उत्िर देने के मलए प्रश्न चुनन ेके मलए आपको ननम्नमलणखि में स ेएक करना है : 
 a. उस नंबर के प्रश्न पर सीधे जान ेके मलए आपके तिीन के दांए प्रश्न पैलेट पर प्रश्न नंबर पर स्क्लक कीस्जए । नोट करें कक इस 

विकल्प के प्रयोग पर ििणमान प्रश्न का आपका उत्िर सेि नही ंहोर्ता है । 
 b. ििणमान प्रश्न का उत्िर सेि करन ेके मलए और िम में अगले प्रश्न पर जाने के मलए ‘Save & Next’ पर स्क्लक कीस्जए।s 
 c. ििणमान प्रश्न का उत्िर सेि करने, उस ेररव्यू हेि ुमाकण  करने और िम में अगले प्रश्न पर जान ेके मलए ‘Mark for Review & 

Next’ पर स्क्लक कीस्जए । 

(7) अपना उत्िर चुनन ेके मलए, एक विकल्प बटन पर स्क्लक कीस्जए । 

(8) अपना उत्िर बदलन ेके मलए दसूरा िांनछि विकल्प बटन स्क्लक कीस्जए । 

(9) अपना उत्िर सेि करन ेके मलए आपको Save & Next पर स्क्लक करना चादहए । 

(10) चुना गया उत्िर डडमसलेक्ट करने के मलए, चुने गए विकल्प पर कफर से स्क्लक कीस्जए या Clear Response बर्न पर स्क्लक 
कीस्जए। 

(11) ररव्यू के मलए प्रश्न माकण  करने के मलए Mark for Review & Next पर स्क्लक कीस्जए । यदद माकण ड फोर ररव्यू प्रश्न के मलए उत्िर 
चुना जािा है िो अंनिम मूल्यांकन में उत्िर पर विचार ककया जाएगा । 

(12) ककसी प्रश्न का उत्िर बदलने के मलए, पहले प्रश्न मसलेक्ट कीस्जए और कफर नये उत्िर पर स्क्लक कीस्जए और उसके बाद Save & 
Next बटन पर स्क्लक कीस्जए । 

(13) जो प्रश्न उत्र्तर देन ेके बाद ‘सेि’ या ‘ररव्यू के ललए माकथ ’ ककए िए हैं, लसफथ  िही प्रश्न मूल्यांकन के ललए कख्न्सर्र ककए जाएंिे। 

(14) तिीन के टॉप बार पर सेक्शन्स डडतप्ले ककए जाएंगे । सेक्शन के नाम पर स्क्लक करके सेक्शन्स के प्रश्न देखे जा सकि ेहैं । जो 
सेक्शन आप देखेंगे िह हाइलाइट होगा । 

(15) ककसी सेक्शन के अंनिम प्रश्न पर Save & Next बटन स्क्लक करने के बाद आप आटोमैदटकली उस सेक्शन के पहले प्रश्न पर पहंुच 
जाएंगे । उस सेक्शन की अिधध के समास्प्ि के बाद आप अगले सेक्शन के पहले प्रश्न पर पहंुच जाएंगे । 

(16) सेक्शन के प्रश्नों के तटेटस को देखने के मलए सेक्शनों के नामों पर आप माउस कसणर मूि कर सकिे हैं । 

(17) पेपर I और पेपर II के मलये ददये गये समय के अनुसार परीक्षा के दौरान आप प्रश्नों के बीच शफल कर सकिे हैं । 

(18) उम्मीदिारों स े अनुरोध हैं कक “टेतट एडममननतरेटर” के ननदेशों का ध्यान से अनुसरर् करें । यदद कोई उम्मीदिार ननदेशों/ननयमों 
अनुसरर् नही ंकरिा है िो इसे कदाचार/अनुधचि िरीके अपनाने का मामला माना जाएगा और उम्मीदिार PFRDA द्िारा ननर्ीि अिधध 
के मलए परीक्षाओं में बैठन ेस ेडडबारमेंट के मलए पार होगा। 

(19) उम्मीदिार केिल परीक्षा शुरू होन ेस ेपहले टेतट एडममननतरेटर को अपनी शकंाओं का समाधान कर सकिा है । परीक्षा शुरु होने के बाद 
ककसी भी क्िेरी (शकंा) का उत्िर नही ंददया जाएगा । 
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(20) 100 ममनट की समास्प्ि के बाद, (दो विधाओं में आिेदन और क्िालीफाई करनेिाले उम्मीदिारों के मलये 140 ममनट) उम्मीदिार ना ही 
ककसी भी प्रश्न का उत्िर दे पाएगें और ना ही अपने उत्िर जाचं पाएंगे। उम्मीदिार ने ‘सबममट’ बटन स्क्लक नहीं ककया होगा िब भी 
कंप्यूटर मसतटम द्िारा उसके उत्िर तििः सेि कर मलए जाएंगे । 

(21) कृपया नोर् करें :- 

 (a) परीक्षा का पूणथ समय समाप्र्त होने र्तक उम्मीदिारों को “फाइनली सबलमर्” करने नहीं ददया जाएिा । 

 (b) एक बार परीक्षा शुरू हो जाने पर ककसी भी पररख्स्त्र्नर्त में कोई उम्मीदिार की-बोर्थ की ककसी भी बर्न पर ख्क्लक नही ंकरेिा 
क्योंकक इसस ेपरीक्षा लॉक हो जाएिी । 

(ब) सामान्य ननदेश : 

(1) कृपया बलुािा पर में िारीख, समय और परीक्षा तर्ल का पिा नोट करें । 

(2) परीक्षा तर्ल की पुस्ष्ट करन ेके मलए ऑनलाइन परीक्षा स ेएक ददन पहले आप परीक्षा तर्ल जाकर देख सकि ेहैं िाकक परीक्षा के ददन 
आप समय पर ररपोटण कर सकें  (जो कॉल लेटर में वप्रटं ककया गया हो) । देर स ेआन ेिालो कों अनमुनि नहीं दी जाएगी । 

(3) आपका हाल ही का पासपोटण आकार का फोटोग्राफ धचपकाकर बुलािा पर अपने सार् परीक्षा तर्ल पर लाया जाना चादहए। (अच्छा होगा 
कक िही फोटो धचपकायें, स्जसे पजंीकरर् के समय अपलोड ककया गया हो ।) 

(4) परीक्षा तर्ल पर टेतट एडममननतरेटर और PFRDA प्रनिननधध के ननदेशों का आपको ननष्ठापूिणक पालन करना चादहए। आप ननदेशों का 
उल्लंघन करेंगे िो आपको अयोग्य ठहराया जाएगा और परीक्षा तर्ल छोडकर जान ेके मलए कहा जाएगा । 

(5) परीक्षा के दौरान कैल्क्युलेटर (अलग या घडी के सार्), ककिाबों, नोटबुकों या मलख ेनोटस, सेल फोन (कैमेरा सदहि या रदहि) या अन्य 
ककसी इलेक्राननक साधन के प्रयोग की अनुमनि नही ंदी जाएगी । “वित्ि एि ंलेखा” विधा के उम्मीदिारों को सामान्य कैलकुलेटर के 
उपयोग की जरूरि हो सकिी है । “अनुसंधान (अर्णशातर)” और “अनुसंधान (सांस्ख्यकी)” विधा के उम्मीदिारों को शातरीय कैलकुलेटर के 
उपयोग की जरूरि हो सकिी है । ऐसा कैलकुलेटर इन विधाओ ंके उम्मीदिारों को पेपर 2 के दौरान तिीन पर ऑनलाईन उपलब्ध 
कराया जाएगा ।   

(6) आपके अपने िोटोग्रशि को इस ब लशवे-पत्र पर चचपकश कर उस ेिूलरूप िें वतािशन िें वधै िोटो य तत पहचशन कश प्रिशण और उसकी एक 
िोटोकशपी के सशथ लशए ं - यह अननिायण है । कृपया यह प्रिेश-पत्र तथा पहचान के प्रमाणपत्र की फोटो कापी समुधचत रूप स ेस्टेपल 
करके परीक्षा के अंर्त में ड्राप बाक्स में र्ाल दें । वतािशन िें वधै िोटो पहचशन प्रिशण हैं- पैनकाडण/पासपोटण/स्थायी ड्राइविगं लाइसेंस/ 
फोटोग्राफ िाले िोटसण काडण/फोटोग्राफ युक्त बैंक पास बुक/आधिकाररक लेटर हेड पर राजपत्रत्रत अधिकारी द्िारा फोटो के साथ जारी फोटो 
पहचान का प्रमाण/आधिकाररक लेटर हेड पर जन प्रनतननधि द्िारा फोटो के साथ जारी फोटो पहचान का प्रमाण/मान्यता प्राप्त कालेज/ 
यूननिमसणटी द्िारा जारी िैि ितणमान पहचान पत्र/आिार काडण/फोटो युक्त ई-आिार काडण/कमणचारी का मूल पहचान पत्र/फोटोग्राफ युक्त बार 
कौंमसल पहचान पत्र । कृपया नोट करें - राशन काडण और लनणर ड्राइविगं लाइसेंस को ििै पहचान-प्रमाण के रूप में स्िीकार नहीं ककया 
जाएगा । कृपयश ध्यशन दें फक ब लशवश पत्र पर मलखश गयश आपकश नशि िोटो पहचशन प्रूि पर ददखते नशि के बबल्क ल अन रूप होनश 
चशदहए । िदहलश उम्िीदवशर क्जन्होंने र्शदी के पश्चशत अपने पहलश/अंनति/बीच के नशि िें पररवतान फकयश हो वे इस पक्ष कश ववर्ेष 
ध्यशन दें । ब लशवश पत्र पर ददए गए नशि और िोटो पहचशन प्रूि िें यदद जरश भी बेिले ह आ तो आपको परीक्षश िें र्शमिल होन ेनही ं
ददयश जशएगश । उन उम्मीदिारों के मामले में स्जन्होंने अपना नाम बदल ददया है, यदद ि े राजपबरि अधधसूचना/अपना वििाह प्रमार् 
पर/शपर्पर प्रतिुि करि ेहैं िो ही उन्हें अनुमिी प्रदान की जाएगी। 

(7)  परीक्षश स्थल पर िोटोग्रशि तथश IRIS कैप्चर फकए जशएंगे । कैप्चर फकए गए िोटो कश मिलशन अभ्यथी द्वशरश आवेदन िें अपलोड िोटो 
से फकयश जशएगश । आपको अपनी र्तल आपके द्वशरश अपलोड िोटो स ेबबलक ल नहीं बदलनी चशदहए। 

  IRIS डाटा सत्यापन की जस्थनत (ममलान होता है या नहीं) के मलए इससे संबजन्ित अधिकारी का ननणणय अंनतम तथा अभ्यथी पर 
बाध्यकारी होगा। ककसी भी अिसर पर IRIS स्कैननगं /सत्यापन की प्रकिया में भाग लेन ेस ेमना करने पर उम्मीदिारी रद्द हो सकती है। 
इस संबंि में कृपया ननम्नमलखखत को नोट करें: 

  (a)  सभी अभ्यधथणयों की ‘बाईं आँख (IRIS)’ कैप्चर की जाएगी।  
  (b)  IRIS की कैप्चररगं के समय अभ्यथी को कांटैक्ट लेंस तथा चश्मा हटाना होगा । अभ्यधथणयों को चादहए कक िे कांटैक्ट लेंस पहनन े

से बचें तथा िरीयतः चश्मा पहनें ।  
  (c)  IRIS स्कैननगं स्पशणरदहत है। स्कैनर तथा आँख के बीच आि ेफीट की दरूी रखी जाएगी। 
  (इन बबन्द ओ ंिें से फकसी कश भी पशलन न करने पर परीक्षश िें र्शमिल होने स ेवंचचत रखश जशएगश ।) 

(8) PFRDA द्िारा ऐस ेदोषी अभ्यर्ी या घोवषि ककए गए ऐस ेअभ्यर्ी, स्जसने फजी परीक्षा दी हो, या नकली दतिािेज बनाया/बनाये हो/हों 
स्जनके/स्जसके सार् छेडछाड की गई हो, या गलि या झठेू कर्न ददए हों, या महत्त्िपूर्ण जानकारी नछपाई हो, या परीक्षा में प्रिेश पाने 
हेिु ककसी अननयममि या गलि साधन का सहारा मलया हो, या परीक्षा भिन में अनुधचि साधनों के प्रयोग का प्रयास ककया हो, या 
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परीक्षा भिन में दवु्यणिहार ककया हो, को तर्ायी रूप से या PFRDA द्िारा एक विननददणष्ट अिधध हेिु, अभ्यधर्णयों के चयन के मलए, 
उसके द्िारा आयोस्जि ककसी भी साक्षात्कार में शाममल होने या ककसी भी परीक्षा में प्रिेश स ेिंधचि ककया जा सकिा है । PFRDA ऐसे 
अभ्यधर्णयों के विरुद्ध, जैसा आिश्यक समझा जाए, आगे की कारणिाई कर सकिा है । 

(9) सही व गलत उत्तरों के पैटना िें सिशनतश कश पतश लगशन ेके मलए आपके प्रत्य त्तरों कश परीक्षश िें सक्म्िमलत अन्य उम्िीद्वशरों के सशथ 
ववश्लेषण फकयश जशयेगश, यदद ननधशाररत प्रफियश के अन सशर यह अन िशन लगतश/ननष्कषा ननकलतश है फक प्रत्य त्तरों िें सहभशचगतश की गई 
है और प्रशप्त अकं वशस्तववक/वधै नही ंहै तो आपको अयोग्य ठहरशयश यश उम्िीद्वशरी रद्द की जश सकती है । नकल करते, सहशयतश लेत े
यश देते यश उम्िीदवशर के मलए अन चचत ऐसश व्यवहशर करत ेह ए उम्िीदवशर के िूल्यशंकन पर ववचशर  नही ं फकयश जशएगश। आगे ऐस े
उम्िीदवशर के खखलशि PFRDA उसके द्वशरश उपय तत सिझी जशने वशली कशरावशई कर सकतश है । 

(10) आपको अपन ेसार् एक बाल-पाइंट पेन और एक इंक तटैम्प पैड लाना चादहए । परीक्षा के अंि में अपन ेउत्िर सबममट करन ेस ेपहले 
स्जन प्रश्नों को आप ररव्यू करना चाहिे हैं उनके प्रश्न नंबर मलखने या रफ िकण  करन े के मलए आपके कागज का एक पन्ना ददया 
जाएगा। परीक्षा पूरी होन ेके बाद तर्ल छोडने स ेपहले आपको ननदेमशि िय तर्ान पर ड्रॉप बॉक्स में कागज का यह पन्ना, बुलािा पर, 
पहचान प्रमार्पर की प्रनि अननिायणिः डालनी चादहए । 

(11) परीक्षा के प्रशासन में कुछ एक समतया होने की संभािना स ेइंकार नही ंककया जा सकिा, जो कक परीक्षा संचालन और/अर्िा ससृ्जि 
करने की कदठनाई के िौर में सामने आ सकिी है । ऐसी स्तर्नि में इन समतयाओ ंके समाधान का पूरा प्रयास ककया जायेगा, स्जसमें 
उम्मीदिारों के मूिमैंट, परीक्षा में विलम्ब होना शाममल । पुनः परीक्षा का आयोजन तपष्ट रूप स ेपरीक्षा सचंालन के वििेक पर ननभणर 
है। उम्मीदिार पुनः परीक्षा के मलए ककसी प्रकार का दािा नही ंकर सकें गे । परीक्षा संचालन की विलस्म्बि प्रकिया में उम्मीदिारों के मूि 
करने की इच्छा नहीं होने अर्िा भाग लेन ेकी इच्छा नहीं होने पर उन्हें प्रकिया स ेसरसरी िौर पर ननरति कर ददया जायेगा । 

(12) यदद परीक्षा एक से अधधक सर में ककसी भी पद/विधा के मलये आयोस्जि होिी हैं िो सभी सरों में प्रयुक्ि विमभन्न टेतट बैटररयो कक 
डडकफकल्टी तिर के अंिर को एडजतट करन ेके मलए विमभन्न सरों के तकोर को इक्िेट ककया जाएगा । यदद सेंटर पर ककसी अभ्यर्ी के 
मलए नोड क्षमिा कम है या कोई िकनीकी खामी होिी है िो एक से अधधक सर की आिश्यकिा हो सकिी है ।  

(13) परीक्षा की सामग्री या उसकी ककसी अन्य जानकारी, पूर्णिया या अंशिः को प्रकट करने, प्रकामशि करन,े पुनः प्रतिुि करने, रासंममट 
करने, तटोर करन ेया उसके रासंममशन और तटोरेज को सुगम बनाने िाले या परीक्षा कक्ष में ददए गए कागज-पर को ले जाने िाले या 
परीक्षा सामग्री के अनधधकृि कब्जाधारी पर अमभयोग चलाया जा सकिा है । 

(14) चयन प्रकिया के ककसी भी चरर् में, उम्मीदिार द्िारा गलि सचूना प्रदान करने और/अर्िा प्रकिया का उल्लघंन करन ेके मामले में, 
उम्मीदिार को चयन प्रकिया स ेअयोग्य घोवषि कर ददया जाएगा और भविष्य में उसे PFRDA की ककसी भी भरिी प्रकिया में भाग लेन े
की अनुमनि नही ंप्रदान की जाएगी । यदद ऐसे मामलें का ििणमान चयन प्रकिया में पिा नहीं चलिा है लेककन बाद में पिा चलिा है िो 
ऐसी अयोग्यिा को पूिणव्यापी प्रकिया स ेलागू ककया जाएगा । 

(15) उम्िीदवशरों को सलशह दी जशती है फक वे  “The Public Examinations (Prevention of Unfair Means) Act, 2024” पर ध्यान दें । 

 

आपको शभुकामनाएं ! 
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PENSION FUND REGULATORY AND  
DEVELOPMENT AUTHORITY (PFRDA) 

PHASE - II ONLINE EXAMINATION - RECRUITMENT OF OFFICER GRADE ‘A’ (ASSISTANT MANAGER) 

GENERAL, FINANCE AND ACCOUNTS, INFORMATION TECHNOLOGY, RESEARCH (ECONOMICS), 
RESEARCH (STATISTICS), ACTUARY, LEGAL, OFFICIAL LANGUAGE (RAJBHASHA) 

The Phase-II online examination will be conducted, only for the candidates who are shortlisted on the basis of results of 
Phase-I examination. 

In case you have applied and qualified for two Streams you will be appearing for Paper 2 of both streams in the same 
session. (However while issuing your call letter, only one registration number (latest) has been mentioned and only one 
Roll no. has been generated for administrative purpose.) Name of both the streams will be printed on the Call letter. 

INFORMATION HANDOUT 

This handout contains details pertaining to various aspects of the online exam you are going to undertake and 
important instructions about related matters. You are advised to study the handout carefully as it will help you in 
preparing for the examination.  

The online examination will comprise the following objective type multiple choice tests as stated below : 

Paper Streams/ Subject 
No. of 

Questions 
Max. 

Marks 
Version 

Duration 

Paper 1 
All Streams: English (Descriptive Test) to 
test the drafting skills 

3 100 English 60 Minutes 

Paper 2 

General Stream: Multiple choice questions 
on subjects Commerce, Accountancy, 
Management, Finance, Costing, 
Companies Act, Economics and Pension 
Sector. 

50 100 

Bilingual 
i.e. Hindi 

and 
English 

40 Minutes 

Information Technology, Finance and 
Accounts, Research (Economics), 
Research (Statistics), Actuary, Legal 
and Official Language (Rajbhasha) 
Streams: Multiple choice questions on 
Specialised subject related to stream.  

50 100 40 Minutes 

The time for the test is (Paper 1 – 60 Minutes and Paper 2 – 40 Minutes) 100 minutes; however you may have to be 
at the venue for approximately 160 minutes including the time required for logging in, collection of the call letters, 
going through the instructions etc. For the candidates applying and qualifying for two streams, the duration of exam 
will be 140 minutes. Paper 2 for both the streams will be administered without any break. All papers except test of 
English Language will be provided in English and Hindi. For the Paper 2 of Rajbhasha stream, questions will be 
available in Hindi and/or English. All the questions in Paper 2 will have multiple choices. Out of the five answers to a 
question only one will be the correct answer. You have to select the most appropriate answer and ‘mouse click’ 
that alternative which you feel is appropriate/ correct. The alternative/option that you have clicked on will be 
treated as your answer to that question. There will be penalty for wrong answers marked by you.  For every 
wrong answer marked by you, 1/4 of the marks assigned to that question will be deducted as penalty. 

The Scores of Online Examination will be obtained by adopting the following procedure : 

(i) Number of questions answered correctly by a candidate in each paper is considered for arriving at the Corrected 
Score after applying penalty for wrong answers in objective test. 

(ii) The Corrected Scores so obtained by a candidate are made equivalent to take care of the minor difference in 
difficulty level, if any, in each of the objective paper, if held in different sessions for a post/stream to arrive at the 
Equated Scores* 

*Scores obtained by candidates on any paper are equated to the base form by considering the distribution of scores of 
all the forms. 

Note : Cutoffs may be applied in two stages : 

(i) On scores in individual papers 

(ii) On Total Score 
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Candidates would need to secure separate cut-offs in each paper as well as aggregate cut-off marks in Phase II to be 
shortlisted for Phase III. 

The minimum aggregate cut-off marks for being shortlisted for Phase III will be decided by the Authority in relation to 
the number of vacancies. 

Please note that the types of questions in this handout are only illustrative and not exhaustive. In the actual 
examination you will find questions of a higher difficulty level on some or all of these types and also 
questions on the types not mentioned here. 

Some sample questions are given below. 

SAMPLE QUESTIONS 

PAPER I 

ENGLISH (DESCRIPTIVE TEST) TO TEST THE DRAFTING SKILLS  
ESSAY WRITING, PRECIS WRITING, READING COMPREHENSION 

Q.1. Write an essay on any ONE of the following topics 

  Three effective measures to eradicate illiteracy in India. Explain how the measures suggested by you will 

be effective. 

  It is often said that computerization results in unemployment. Do you agree? Explain. 

Q.2. Write a précis of the following passage in about 150 words. Give a suitable title.     

 In this age, when the popular involvement in day-to-day matters in mounting, it is the electronic systems that 
offer us a potential service infrastructure which could, with careful programming, probably take care of a very 
large element of what we describe as mechanical, procedural governance without all the distortions, 
corruptions and harassments which constitute the daily misery of the average citizen. Of course, the electronic 
systems will only behave to the extent that they are properly programmed. But this is no impossible task today. 

 Once we move our minds beyond the mere use of the electronic revolution for business efficiency and higher 
profitabilities and apply it to the task of reducing the routine, repetitive activities of governance, we will 
conserve time and energy for more important and creative tasks. In other words, the electronic revolution can 
make for better and more effective handling of real everyday problems, additionally to providing the basic 
service of computerized information banks. Even in less developed conditions, the potential of the electronic 
network to take over a great deal of what is called bureaucratic “paper work” has been vividly demonstrated. 
Licensing system involving endless form filling in endless copies; tax matters which baffle millions of citizens, 
particularly those who have nothing to hide; election system which require massive supervisory mobilizations 
or referendums based on miniscule “samples” which seldom reflect the reality at the social base. At all these 
points, the electronic advantage is seen and recognized. However, we must proceed further. 

 It is possible to foresee a situation where the citizen, with his personalized computer entry card, his “number”, 
is able to enter the electronic network for a variety of needs now serviced by regiments of officials, high and 
low. Indeed, this is already happening in a number of countries. From simple needs, we will move to more 
complex servicing, and, ultimately, into creativity or what is called “artificial intelligence”. 

Q.3. English Comprehension based on a passage. 

 Read the following passage carefully and answer the questions that follows.     

 In this age, when the popular involvement in day-to-day matters in mounting, it is the electronic systems that 
offer us a potential service infrastructure which could, with careful programming, probably take care of a very 
large element of what we describe as mechanical, procedural governance without all the distortions, 
corruptions and harassments which constitute the daily misery of the average citizen. Of course, the electronic 
systems will only behave to the extent that they are properly programmed. But this is no impossible task today. 

 Once we move our minds beyond the mere use of the electronic revolution for business efficiency and higher 
profitabilities and apply it to the task of reducing the routine, repetitive activities of governance, we will 
conserve time and energy for more important and creative tasks. In other words, the electronic revolution can 
make for better and more effective handling of real everyday problems, additionally to providing the basic 
service of computerized information banks. Even in less developed conditions, the potential of the electronic 
network to take over a great deal of what is called bureaucratic “paper work” has been vividly demonstrated. 
Licensing system involving endless form filling in endless copies; tax matters which baffle millions of citizens, 
particularly those who have nothing to hide; election system which require massive supervisory mobilizations 
or referendums based on miniscule “samples” which seldom reflect the reality at the social base. At all these 
points, the electronic advantage is seen and recognized. However, we must proceed further. 
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 It is possible to foresee a situation where the citizen, with his personalized computer entry card, his “number”, 
is able to enter the electronic network for a variety of needs now serviced by regiments of officials, high and 
low. Indeed, this is already happening in a number of countries. From simple needs, we will move to more 
complex servicing, and, ultimately, into creativity or what is called “artificial intelligence”. 

Q. (i) What does the term “bureaucratic paper work” refer to? 

Q. (ii) How has electronic revolution helped organisations in day-to-day activities? 

Q. (iii) What is “artificial intelligence”? 
 

PAPER II 

MULTIPLE CHOICE QUESTIONS ON :  SPECIALIZED SUBJECT RELATED TO STREAM 

GENERAL STREAM : 

Questions in this section will be based on the following list of topics tentatively. 

Commerce, Accountancy, Management, Finance, Costing, Companies Act, Economics and Pension sector 

INFORMATION TECHNOLOGY, FINANCE AND ACCOUNTS, RESEARCH (ECONOMICS), RESEARCH 
(STATISTICS), ACTUARY, LEGAL AND OFFICIAL LANGUAGE (RAJBHASHA) STREAMS : 

Questions in this section will be based on respective areas of Specialization and tentatively on the syllabus given by 
PFRDA. 

DETAILS ABOUT PAPER I DESCRIPTIVE TYPE 

 1. Objective test will automatically start upon auto-submission of this test. 

 2. Questions will be displayed on computer monitor. 

 3. Only one question will be displayed at a time. 

 4. The questions will be in English and answers are to be typed in space provided for the same 

using keyboard. 

Please Note : “While typing if you press the ‘Space bar’ and then press the ‘Enter’ key, the cursor will not 

move to next line. However if you press the ‘Enter’ key immediately after the last word, the cursor  will move 

to the next line. You should also note in case the ‘Space bar’/ ‘Enter’ key is pressed multiple times in a single 

instance only a single keystroke (i.e. one space and one enter to the next line) will be taken by the system.” 

 During Objective Type Papers, Do not click on ‘Keyboard Keys’.    

(A) Details of the Online Examination Pattern: 

(1) The examination would be conducted online i.e. on a computer. 

(2) All tests except of English will be in English and Hindi. For the Paper 2 of Rajbhasha stream, questions will be 
available in Hindi and/or English. 

(3) All the questions will have multiple choices. Out of the five answers to a question only one will be the correct answer. 
The candidate has to select the most appropriate answer and ‘mouse click’ that alternative which he/ she 
feels is appropriate/ correct. The alternative/ option that is clicked on will be treated as the answer to that 
question. Answer to any question will be considered for final evaluation, only when candidates have 
submitted the answers by clicking on “Save & Next” or “Mark for Review & Next”. 

(4) The clock has been set at the server and the countdown timer at the top right corner of your screen will display the 
time remaining for you to complete the exam. When the clock runs out the exam ends by default - you are not 
required to end or submit your exam. 

(5) The question palette at the right of screen shows one of the following statuses of each of the questions numbered: 
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 The Marked for Review status simply acts as a reminder that you have set to look at the question again. If an answer 
is selected for a question that is Marked for Review, the answer will be considered in the final evaluation. 

(6) To select a question to answer, you can do one of the following :  

(a) Click on the question number on the question palette at the right of your screen to go to that numbered question 
directly. Note that using this option does NOT save your answer to the current question.  

(b) Click on ‘Save & Next’ to save answer to current question and to go to the next question in sequence. 

(c) Click on ‘Mark for Review and Next’ to save answer to current question, mark it for review, and to go to the 
next question in sequence. 

(7) To select your answer, click on one of the option buttons. 

(8) To change your answer, click another desired option button. 

(9) To save your answer, you MUST click on Save & Next.  

(10) To deselect a chosen answer, click on the chosen option again or click on the Clear Response button. 

(11) To mark a question for review click on Mark for Review & Next. If an answer is selected for a question that is Marked 
for Review, the answer will be considered in the final evaluation.  

(12) To change an answer to a question, first select the question and then click on the new answer option followed by a 
click on the Save & Next button. 

(13) Questions that are saved or marked for review after answering will ONLY be considered for evaluation. 

(14) Sections will be displayed on the top bar of the screen. Questions in a section can be viewed by clicking on the 
section name. The section you will view will be highlighted. 

(15) After clicking the Save & Next button on the last question for a section, you will automatically be taken to the first 
question of the same section. After the completion of the duration for that section, you will be taken to the first 
question of the next section. 

(16) You can move the mouse cursor over the section names to view the status of the questions for that section.  

(17) You can shuffle between questions as per the time allotted to Paper I and Paper II.  

(18) The candidates are requested to follow the instructions of the “Test Administrator” carefully. If any candidate does not 
follow the instructions / rules, it would be treated as a case of misconduct/ adoption of unfair means and such a 
candidate would be liable for debarment from appearing for examinations for a period as decided by PFRDA.  

(19) The candidates may ask the Test Administrator about their doubts or questions only before the commencement of the 
test. No query shall be entertained after the commencement of the examination. 

(20) After the expiry of 100 minutes (140 minutes for candidates applying and qualifying for two streams), the candidates 
will not be able to attempt any question or check their answers. The answers of the candidate would be saved 
automatically by the computer system even if he/ she has not clicked the “Submit” button. 

(21) Please note : 

(a) Candidates will not be allowed to “finally submit” unless they have exhausted the actual test time.  

(b) Under no circumstances should a candidate click on any of the ‘keyboard keys’ once the exam starts 
as this will lock the exam.  
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B] General Instructions: 

(1) Please note date, Reporting time and venue address of the examination given in the call letter.  

(2) You may visit the venue one day before the Online Examination to confirm the location so that you are able to report 
on time (as printed on the call letter) on the day of the examination. Late comers will not be allowed. 

(3) The call letter should be brought with you to the examination venue along with your recent passport size photograph 
duly pasted on it. (Preferably the same photograph as was as uploaded). 

(4) You must scrupulously follow the instructions of the Test Administrator and PFRDA Representative at the examination 
venue. If you violate the instructions you will be disqualified and will be asked to leave the examination venue. 

(5) No use of calculators (separate or with watch), books, note books or written notes, cell phones (with or without 
camera facility), or any other electronic device will be allowed during the examination. For the stream of Finance and 
Accounts and Research (Statistics), a simple calculator may be required. For the stream of Research (Economics) 
and Research (Statistics), a scientific calculator may be required. Such calculators will be made available online to the 
candidates of these stream, on the screen during the Paper 2. 

(6) Please bring the call letter with your photograph affixed thereon, currently valid Photo identity proof in original and a 
photocopy of the same ID proof which you bring in original - THIS IS ESSENTIAL. This call-letter along with 
photocopy of photo identity proof duly stapled together are to be submitted at the end of exam by putting it in 
the designated drop-box. Currently valid photo identity proof may be PAN Card/Passport/ Permanent Driving 
License/Voter’s Card with photograph/Bank Passbook with photograph/Photo Identity proof issued by a Gazetted 
Officer on official letterhead along with photograph/Photo Identity proof issued by a People’s Representative on official 
letterhead along with photograph/Valid recent Identity Card issued by a recognized College/University/Aadhaar 
Card/E-Aadhaar Card with a photograph/Employee ID in original/Bar Council Identity card with photograph. Please 
Note - Ration Card and Learner’s Driving License will not be accepted as valid ID proof for this purpose. 
Please note that your name as appearing on the call letter (provided by you during the process of registration) should 
exactly match the name as appearing on the photo identity proof. Female candidates who have changed 
first/last/middle name post marriage must take special note of this. If there is any mismatch between the name 

indicated in the Call Letter and Photo Identity Proof you will not be allowed to appear for the exam. In case of 
candidates who have changed their name will be allowed only if they produce Gazette notification/their marriage 
certificate/ affidavit. 

(7)   Photograph and IRIS will be captured at the examination venue. The photo captured will be matched with the photo 

uploaded by the candidate in the application. You must NOT change your appearance from the photo uploaded by 
you. 

       Decision of the IRIS data verification authority with regard to its status (matched or mismatched) shall be final 
and binding upon the candidates. Refusal to participate in the process of IRIS scanning / verification on any 
occasion may lead to cancellation of candidature. With regards to the same, please note the following: 

(a) ‘LEFT EYE (IRIS)’ will be captured for all the candidates. 
(b) Candidates should remove Contact Lenses and Spectacles while capturing IRIS. Candidates are advised 

to avoid wearing contact lenses and prefer spectacles. 
(c)  There is no touch involved in IRIS scanning. Half feet distance between scanner and eye will be 

maintained. 

 (Any failure to observe these points will result in non-admittance for the examination) 

(8) A candidate who is or has been declared by PFRDA guilty of impersonation or of submitting fabricated document/s 
which have been tampered with or of making statements which are incorrect or false or of suppressing material 
information or otherwise resorting to any other irregular or improper means of obtaining admission to examination or 
of using or attempting to use unfair means in the examination hall or misbehavior in the examination hall may be 
debarred permanently or for a specified period by PFRDA from admission to any examination or appearance at any 
interview held by it for selection of the candidates. PFRDA may take further action against such candidates as 
deemed fit by it. 

(9) Your responses (answers) will be analysed with other candidates to detect patterns of similarity of right and wrong 
answers. If in the analytical procedure adopted in this regard, it is inferred/concluded that the responses have been 
shared and scores obtained are not genuine/valid, your candidature may be cancelled. Any candidate who is found 
copying or receiving or giving assistance or engaging in any behaviour unbecoming of a candidate will not be 
considered for assessment. PFRDA may take further action against such candidates as deemed fit by it. 

(10) You should bring with you a ball-point pen and an ink stamp pad. A sheet of paper will be provided which can be used 
for rough work or taking down the question number you would like to review at the end of the test before submitting 
your answers. After the test is over you MUST drop this sheet of paper along with the Call Letter in the designated 
drop-box. 

(11) The possibility of occurrence of some problem in the administration of the examination cannot be ruled out completely 
which may impact test delivery and/or result from being generated. In that event, every effort will be made to rectify 
such problem, which may include movement of candidates, delay in test. Conduct of a re-exam is at the absolute 
discretion of test conducting body. Candidates will not have any claim for a re-test. Candidates not willing to move or 
not willing to participate in the delayed process of test delivery shall be summarily rejected from the process. 
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(12) If the examination is held in more than one session for a post/stream, the scores across various sessions will be 
equated to adjust for slight differences in difficulty level of different test batteries used across sessions. More than one 
session are required if the nodes capacity is less or some technical disruption takes place at any centre or for any 
candidate. 

(13) Anyone found to be disclosing, publishing, reproducing, transmitting, storing or facilitating transmission and storage of 
test contents in any form or any information therein in whole or part thereof or by any means verbal or written, 
electronic or mechanical or taking away the papers supplied in the examination hall or found to be in unauthorised 
possession of test content is likely to be prosecuted. 

(14) Instances for providing incorrect information and/or process violation by a candidate detected at any stage of the 
selection, process will lead to disqualification of the candidate from the selection process and he/she will not be 
allowed to appear in any recruitment process of the PFRDA in the future. If such instances go undetected during the 
current selection process but are detected subsequently, such disqualification will take place with retrospective affect. 

(15) Candidates are advised to take note of “The Public Examinations (Prevention of Unfair Means) Act, 2024”. 

 

WISH YOU GOOD LUCK 


